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RESPONDENT NO. 5 _ el

D

MUNITIONS INDIA LIMITED

THROUGH ITS CHAIRMAN AND MANAGING DIRECTOR.

AMMUNITION FACTORY KHADKI, PUNE-411003, MAHARASHTRA.

ORIGINAL APPLICATION NO. 20/2025
(EARLIER OA NO. 56/2025 (PB)

MOST RESPECTFULLY SUBMITTED

1. 1, Ramesh Kumar Yadav, am working as the add_ General Manager,
Ordnance Factory Bhandara with the Respondent No. 5 Munitions
India Limited, Pune, hereafter referred as Respondent “Unit”. e

2. I have filed an affidavit in the above-mentioned matter on

which contained incorrect details in para no. 10 of
Affidavit in which Sarla Verma and Pranay Sethi Case has been

erroneously quoted, however this particular case under cognizance of
Hon’ble Green Tribunal case is not pertaining to Motor Vehicle Accident
case but a factory accident case, for which all compensations have been

paid as per relevant guidelines of The Employee’s Compensation
Act’ 1923 .

3. That the incorrect information was included in the Affidavit due to

misinterpretation of documents referred from internet while
preparation of reply for previous Affidavit.

•

4. That I sincerely regret the error and potential inconvenience it may
have caused to the Hon’ble tribunal.

5. That I unconditionally apologise to the Hon’ble National Green Tribunal
for the unintentional mistake in the previous affidavit.

6. That I undertake to ensure that such an error will not be

future
repeated
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7. That I humbly request the Hon’ble Tribunal to accept my apology and

condone the mistake made in the previous affidavit.

8. 1 hereby submit the detailed compensation paid by the factory to family

of each deceased factory employee and trade apprentice who lost their

lives in the unfortunate accident, based on The Employee’s

Compensation Act’1923 .

9. Following is the chart which depicts the Compensation paid by answering
respondent :-

Compensation, Ex-Gratia and Financial Assistance paid to deceased 08 Employees

and 01 Trade Apprenticee
Sr.
No

Name of
Deceased

Employees & TA
Late S/Shri

Design. Per 1 Age
No./

FS No.

Date of
Death

# Amount
as per

Employees
Compensati

on Act -
1923.

Rs.9,07,875/-

Rs. 1 1,22,525/

Rs. 10,70, 100/

Rs. 13, 16,550/

Rs. 1 3, 1 6,550/

Rs. 14,41,050/

Rs. 14,59,800/

Rs. 1 1,98,500/

Rs.6,75,660/-

Ex-
Gratia

Amount

Paid (in
Rupees)

25,00,000/-

25,00,000/-

25,00,000/-

25,00,000/-

25,00,000/-

25,00,000/-

25,00,000/-

25,00,000/-

Fin. Asstt.
Paid

FROM
MIL A/C

(in
Rupees
25,00,000/-

25,00,000/-

25,00,000/-

25,00,000/-

25,00,000/-

25,00,000/-

25,00,000/-

25,00,000/-

25,00,000/-

U / 6 / / J I J 7 24.01.2025

24.01.2025

24.01.2025

24.01.2025

24.01.2025

24.01.2025

24.01.2025

28.02.2025

24.01.2025

T2 CM/T 8

3 CMrr 8

4 D D7

• 5 x n
HS-II

6 S / 606 1 J /

7 DBW/SK 7

8 1 J. A. BANERJEE FitterGenl. 1 5534 1 48

/MCM

r 1
Apprentice

Amount of Compensation in respect of

in Labour Court, Bhandara.

9

deposited:44;l
Pi

Employees Compensation Act -1923
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10. Apart from above, Office of the Principal Controller of Defence

Accounts (Pension), Prayagraj has also issued Pension Payment Order in

r/o dependant of deceased employees as per further:-

Sr. I Name of
No 1 Deceased

Employees

C. W. GOSWAMI

Name of Pensioner Relation I PPO Number EOP Family
Pension
Amount

(in Rupees)
38,460/-SNEHALATA C. GOSWAMI Spouse

Spouse

Spouse

Spouse

Spouse

Spouse

Spouse

Spouse

807202500788

2

3

4

5

6

7

8

A.B. NAGDEVE

M.A. MESHRAM

D.P. RANGARI

L.B. KELWADE

A.G. CHAURASIA

S.R. KAREMORE

J.A. BANERJEE

MAMTA A. NAGDEVE

VAISHALI M. MESHRAM

RAKHI D. RANGARI

ROSHANI L. KELWADE

VIBHA A. CHAURASIA

ROSHANI S. KAREMORE

JAYA JAYDEEP BANERJEE

807202500791

807202500787

707202500049

701202500048

707202500050

707202500047

807202500832

35, 160/-

35, 160/-

18,000/-

18,000/-

18,000/-

18,000/-

33, 120/-

•

11. Further family members of deceased have been considered for

compassionate appointment and at this period of time out of 9 deceased,

family members of 8 have joined duty in this department. The details are

as under:-

Sr.
No

Name of
Deceased

Employees

Name of Appointed
Employees

Relation Date of Birth POST Date of
Appointment •

1 ANKUR C. GOSWAMI SON 20/05/1994 Labourer(SS)

Labourer(SS)

Female Searcher

Labourer(SS)

Labourer(SS)

Labourer(SS)

02.04.2025

2,

3.

4.

5.

6.

D.P. RANGARI

L.B. KELWADE

A.G. CHAURASIA

S.R. KAREMORE

J.A. BANERIEE

RAKHI D. RANGARI

ROSUANI L. KELWADE

VIBHA A. CHAURASIA

ROSHANI S. K4REMORE

JAYA J. BANERJEE

ms

SPOUSE

SPOUSE

SPOUSE

SPOUSE

21 /08/1982

18/02/1990

28/05/1992

25/06/1994

27/08/ 1986

01 .04.2025

01.04.2025

01.05.2025

03.05.2025

21.04.2025

7 RA BROTHER

SPOUSE

31/08/2000

13/02/1978

Labourer(SS)

Labourer(SS)

01.04.202

28.07.:[G N ,C

bae+t
Aqq

-+aIR
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Out of 09 family members, 08 were already appointed at OFBa. Due to

minor age, 01 member’s appointment will be processed in the month of

Nov-2025.

08 family members of deceased employees were appointed in OFBa. Out of

these 08 employees, 07 employees appointed as Labourer/ss and 01

employee appointed as Female Searcher and are being given a monthly

pay along with earnings as under:-

Labourer/ss (07 EmploYees
Basic Pa

IDA- 48.70%
BEN (4.81%G ratu i

Sup. Med. BEN (3%
CAFmwance (26%
NPS (14%

e

Female Searcher
Basic Pa
IDA
G ratui' Ben
Sup Med. Ben

>roachCafeteria A
N PS

Ol Emnlovee
18000
8766
1290

2520

It is mentioned that disbursement of payments to employees appointed
under DPSU/MIL to be done as per Department of Public Enterprises
guidelines/instructions issued time to time.

12. Further, as regards to the injured persons, complete details are
furnished below:-

al a mEW
Laksh Hospital, Bhandara :-
Diagnosed as a case of Head Injury with Multiple Fascial LW with Fracture Zygoma Right
with Grade –III compound comminuted Fracture M/3-d Tibia Fibula Right with Contusion
Anterior Abdominal Wall

Duration:- (Date of Admission 24.01.2025 to Date of Discharge [Transfer] 27.01.2025).

KIMS- Kingsway Hospital, Nagpur :-
A case of Fracture comminuted Compound Grade-III Midshaft Tibia with Bone Loss,
'ontaminated Right Leg Crushing Injury (NC9/)
juration:-(Date of Admission 27.01.25 to Date of Discharge 21.02.25).

•

.(

,$Xb
LI

68108
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KIMS- Kingsway Hospital, Nagpur (Fallow up treatment):-
A case of Fracture Compound comminuted Tibia Shaft (NC92.2) With External Fixator in
Situ with Full Thickness Muscle Cutanous Flap Right Leg without DNVD
Duration :- (Date of Admission 22.04.25 to Date of Discharge 24.04.25).

KIMS- Kingsway Hospital, Nagpur (Fallow up treatment):-
A case of Operated Compound Comminuted Fracture Tibia Shaft with Right Leg (NC
92.21) ORIF with AO Procedure Plating & Bone Grafting for Right Tibia Fracture Done on
13.05.2025

Duration:- (Date of Admission 12.05.25 to Date of Discharge 24.05.25).

(ii) Shri Rajesh D. Badwaik, 727Z/ DBW(SK)/ HEX (RX)

Laksh Hospital, Bhandara :-
Diagnosed as a case of Head Injury with Cerebral Concussion with Deglowing Injury Chest
with Moderate to Severe Left Lung Contusion with Sever Pneumothorax Left (ICD Done)
with Mild Hemothorax Left with Scapula Left with Fracture lateral End Clavicle Right
with Fracture 3 to 8th Rib Left with fracture Mandible with Fracture Mandibular Body Right
with Fracture Burst Compression Fracture Ll Vertebra with Fracture Transverse Process of
lst to 4th Right with Fracture Transverse Process lst to 3'd Left with Contusion Right Kidney
with Contusion Right Adrenal Glomd with with Perinephric Hematoma with Respiratory
Distress with Hemorrhagic Shock.
Duration:-(Date of Admission 24.01.2025 to Date of Discharge [Transfer] 24.01.2025).

e

Ganga Care Hospital, Nagpur :-

A case of A/H/O Blast Injury 24/01/2025, Pol)'trauma, Blunt Trauma Chest, Severe Left

Pneumothorax, Left ICD inserted 24/01/2025, Facial Soft Tissue Injury, # Left Scapular, #
Right Clavicle, Left 3rd , 4th , 5th , 6th', 7th , 8th Ribs, # L9, # L1 L2 L3 L4
Duration:- (Date of Admission 24.01.2025 to Date of Discharge 12.03.2025).

(iii) Shri Sanjay T. Raul 5768/ DBW(MCM)/ HEX (RX) e
Laksh Hospital, Bhandara :-
Diagnosed as a case of Head Injury with Injury Chest with Contusion Left Lung with Left
Hemopneumothorax (ICD Done) with Fracture 2"d to 7th Rib Left with Left Chest Wall
Emphysema with Blunt Injury Abdomen with Forcigh Bony Right Thigh (Removed) with
Wedge Compression L3 Vertebra with Contusion Bilateral Paraspinal & Iliopsoas Muscle
Duration:- (Date of Admission 24.01.2025 to Date of Discharge[Transfer] 31.01.2025).

KIMS- Kingsway Hospital, Nagpur :-
A case of H/O Trauma with Left Rib Fracture (2nd to 7th Rib), Left Haemopneumothorax
(CB26) – ICD Removed, Head Injury (S09.90), Wedge Compression Fracture L3 Vertebra

(NB52), Blunt Trauma to Abdoment (NB50), Vitamin D3 Deficiency (5B57.0)

Duration:- (Date of Admission 31.01.2025 to Date of Discharge 08.02.2025).
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(iv) Shri Suneel Kumar Yadav, Trade Apprentice (Non ITI)/ 10115
1•

Laksh Hospital, Bhandara :-
Diagnosed as a case of Head Injury with Left Fronto- Temporal Contusion with SDH Left
Fronto- Tempor Parietal with Left Sylvial, SAH with Mass effect with Fracture Left Fronto –
Temporal Bone with Left Fronto- Parietal Bone with Injury Chest with Fracture Scaoula
Left with Fracture Scapula Right with with Fracture 9th Rib Left with Communited
Supracondylar Fracture Humerus Left with Fracture Left Transverse Process of L1, L2, L3,
L4 Vertebra.

Duration:- (Date of Admission 24.01.2025 to Date of Discharge [Transfer] 31.01.2025).

Ganga Care Hospital, Nagpur :-
Diagnosed a case of Fracture Left Distal Humerus, Fracture Left Parieto Occipital Frontal

Lobe, EDH Left Parietal, Bilateral Scapular Fracture, Compression Fracture D9 Vertebrae,
Fracture 9th Rib Left

Duration:-(Date of Admission 31.01.2025 to Date of Discharge 12.02.2025).

@ The above mentioned employee is kept under WRIIL (Work Related Illness &

Injury Leave ) and their regular follow up treatment & Physiotherapy is going
in respective treating hospital. Expenditure incurred in their medical treatment

and follow up treatment is been fully borne by Ordnance Factory Bhandara.

Apart from this Ex-Gratia and Financial Assistance paid to injured 03

Employees and 01 Trade Apprentice.

Ex-Gratia and Financial Assistance paid to injured 03 Employees and 01 Trade
Apprentice

Sr. I Name
NO.

Designation F.S.
No.

7272

Ex-Gratia
Amount

paid
(in Rupees)

Fin. Asstt. From
O.F. Bhandara
From URIVIC

Fund

Fin. Asstt.
From

O.F. Bhandara
Employees
in Rupees

1 ,85,000/-

e
a\ 1 ,00,000/-

n@ 5 1 ,85,000/-

1 ,85,000/-a 5

ac e –FTB3in
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12. In light of the facts brought on record, it is prayed that Hon’ble

Tribunal may kindly consider the apology and facts brought on record to

consider this affidavit. \ /

&/”
Del-)onent

Respondent No. 5
;

•

Place: O.F. Bhandara
Date: 17-07-2025.

T • ?$!##§;:

e
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VERIFICATION AND AFFIDAVIT

I, Ramesh Kumar Yadav, age about 45 years, resident of Quarter
No. D-1/1, Ordnance Factory Estate, jawaharnagar-441906(io hereby
state that I have verified that the facts are true to my personal knowledge.

I have not suppressed any material fact known to me and relevant to this
matter. I have submitted this Affidavit on solemn affirmation and oath.

1/

Place: O.F. Bhandara
Date:- OZ .08.2025.

Deponent
Respondent No. 5

I+IT ?qR Tw /R.K. YADAV

vw;}mgF\rUIER
©8q@x©qdv©

. FORCHFEF GENERAL MANAGER
- +rw Fi'Ii-iI gan

ORDNANCEVFACTORY BHANDARA

#2

ibORE M£ ON THIS
NAGPUR

ya<taNiaIN
_ bbq

IED BY
10 HAS 816776 NO NAG;- UR

Expjtet
SHRI / SMT2119

IOCATE. NK6PUnB
Mrs:

'& NOTARYADVOC

OTANOTARIA\I„ IIOTARIALJOTAI }li

swORN

DAY OF

SHRI / SMTJ

aA

t {= NAGPUR'(M.S'
NOEGD

6776
P
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Y'Gl-gRId/RESTRICTED gnRR)a/RESTRICTED

GI&ii-iI &tgnr

ORDNANCE FACrORY BHANDARA

nadiun HiaV iPr -II/FACTORY ORDER PART-II

abqRF/BY

dt ibm 3. &qrqa, 8T.3T.f&:+. q@ E6md%
SH-RI DEEPAK U. DESHMUKH, .IOFS, CHiEF GENERAL MANAGER

+@r/ No.3 1S MtB/ Date- OZ /84/2_oas

Sub: Appointment of Industrial Employees on Compassionate grounds.

++++++

The following individuals Has joined at Ordnance Factory Bhandara as an employee of Munitions

India .Ltd. in the scale of pay of Rs. 18,000-60,000 at a starting Basic Pay of INR 18,000/- (Rupees

'Eighteen Thousand only) per month in IDA Scale (Ao/Wo):\IJ

e SI. I Name,
No. ! Per.No.

n-}Xm2nm-tEME2i®

Photo Category

OBC

Post &
Section

LABOURER

(SS)

Date of
Appointment
01.04.2025

(F/N)
PER.NO.5000004

9oD

} 6ASECTIOb!' iB\lo7l2aQ'o+}31:$:;§:iitgig

O

RANGARI

LABOURER ] 01.04.2025

(SS) ! (F/N)SC

PER.NO, 5000005

,--/@: 21/eg { 1 q 8

GA SEcrIONe
I

i

I
i
I

Cont._..02/-

73113
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SI.

i No.
03.

;

Name,
Per.No
ANKUR
CHANDRASHEKHA&

GOSWAMI

Photo
Catdgd ry i

Post &
Section

LABOURER

(SS)

Date of
ADDointment
02.04.2025

(F/N)

SC

' po \ oSt lg fh
PER.NO. 5000006

GA SECTION

a;Florit e md d. 19/03/2dB
ii) Offer ofAppoiairrien& tie No..GA7COI 'I:{ FAC)/15/2025 dtd. 27-03-2025

30-03-2025

iii) GM’s approva:l'No.GA/COMP. APP.(FAC)/iSS/2025/0:1 dtd. 02/04/2025
02. The above individuals will be on probation for a period of 02 years from the date of appointment

which may be extended or curtailed at the discretion of the Company.

e &\/
(XCiT.\{T@)
(R.K. YADAV)

glm HFMdq+Mqrrua
JT.G.M/ADMiN

?a q@r w6mdT€/FOR CHIEF GENERAL MANAGER
£jlg$#{gig?!gg$#.'"-'

Distribution:

The Directorate of Ordnance (C&S); Section Per/GB,
10-A, S.K. Bose Road, Kolkata- 700 001.

The PC of A {Fys), DOO (C&S) 10-A, S.K. Bose Road, Kolkata- 700 001.

The CMD Munitions India Ltd. Headquarters, 02“i Floor, Nyati Unitree,
Near Gunjan TheaiFe, Nagar Road, Yervada Pune, Maharashtra- 411006

The DoO (C&S), Directorate Field Unit Ambajhari, O:1 st Floor, Admin Block,4

Ordnance Factory Ambajhari, N99pur- 440 021.

1

2

3e

Fina'nee & Accounts OFBA

All Concerned Section

74114
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Ordnance Factoly Bhandara
Unit of Munitions India Ltd.
Govt. of India Enterprise,
Ministry of Defence
Bharrdara, Maharashtra – 441 906.

:) ;VBa

TRa.WWFTvr @q
htuniEions India I.irlrited

nqRIN gqHPt

qjlITq Tf /PHONE No. 07184-275742-49 rax:07184-275242

OFFER OF APPOINTMENT

No.GA / COMP.APP(FAC)/r5/2025

email:ofba@ord.gov.in

Date: 30.o3.2025

To,

Shri Ankur Chandrashekhar Goswami

gtr.No.97/3 Type-2

Ordnance Factory Estate Jawaharnagar
Bhandara-44r9o6

Sub: Employment Assistance on Compassionate Grounds: Offer of Appointment

at Ordnance Factory Bhandara (OFBA), a Unit of Munitions India Limited.O

With respect your application dated 25.02.2025, management of the Ordnance Factory

Bhandara (OFBA) is pleased to offer you an appointment as an employee of Munitions India

Ltd. in the post of Labour (SS) in the scale of pay of Rs. 18,000-60,000 at a starting Basic Pay

of INR 18,000/. (Rupees Eighteen Thousand only) per month in IDA Scale (AO/WO).

2. Your posting will be at Ordnance Factory Bhandara (OFBA) on the following terms and

conditions:

2.1. You shall be governed by CPF/ EPF rules as applicable to the employees of the Central

Public Sector Enterprises (CPSEs).

a 2.2. You will be on probation for a period of two years from the date of appointment,

which may be extended or curtailed at the discretion of the Company.

2.3. The probation period will be deemed to have been extended until the Company

issues order regarding satisfactory completion of probation.

2.4. After successful completion of probation, your service may be confirmed with such

terms and conditions as may be ordered by the Company.

75115
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2'5' During Your emploYment in the company, you will be required to undergo training as per

the requirement of the Company and to perform such duties as may be assigned to you from

time to time by your superior officers.

2-6' A CompanY accommodation maY be allotted to you on payment of license fee and

applicable allied chargesJ under the terms and conditions prescribed in respect thereof from
time to time.

2'7' if at a later point of time, it is found that any declaration or information furnished by

You for securing the job is found to be false or if it is found that you have willfully suppressed

anY material informationf YOU Will be liable for removal from service and such 8ther action as

deemed fit maY be initiated by the Competent Authority.
(

a 2'8' This will be a fresh appointment and you shall not make any claim as regards

taking into account of Your past service for any purpose whatsoever, except t-o such

extent as may be prescribed under orders of the Company. If already employedJ you

should produce a relieving order from the present Employer.

2.9' You will nc?t be entitled for grant of any Travelling Alloyvan.ce/re-imbursement for the

journey undertaken, joining time pay and joining time for the purpose of joining duty.

3. In addition to basic pay, you will be allowed to draw allowances such as Dearness

Allowance (IDA), other applicable allowances and Superannuation benefits as per the policies

of Munitions India Limited, issued from time to time.

(

D 4. You are not eligible for appointment if you have more than one spouse

(wife/husband as the case may be) living and/or you are married to a person having more

than one spouse living. You will have to furnish a declaration in this regard on the date of

joining for duty. If you have violated the aforesaid condition, this offer would be deemed

to be invalid unless the Company is satisfied that there are special grounds for doing so

and exempts you from operation of this rule.

5. At the time of joining you should bring o8 (eight) copies of rec'ent passport size

photographs. You should also produce all the original certificates, pertaining to your age,

educational qualifications, Aadhar Card, Pan Card, Ration Card, Voter Identity Card, etc.,

at the time of reporting for duty.
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6. In case you have any physical disability you should also produce Certificate in

original issued by the Competent Authority.

7. In case you belong to any reserved category you sFmuld produce the original Caste

Certificate issued bv the Competent Authority. If the claim of belonging to SC/ST/OBC is found to

be false, the service will be terminated forthwith without prejudice to such further action that

may be taken under the relevant laws.

8. You should also intimate the change, if any, of your religion after appointment

immediately to the Appointing/Administrative Authority concerned.

9. You will have to give an Undertaking at the time of joining that you will abide by all the

rules and regulations related to service conditions (including disciplinary matters) of the

employees of Munitions India Limited as framed and approved by its Board of Directors from time

to time

(

e

10. If the terms and conditions of the offer of appointment is unconditionally acceptable

to you, please report for duty at Ordnance Factory Bhandara (OFBA) on any working day on

or before 02.04,2025 and submit a copy of this letter duly signed by you as token of your

unconditional acceptance of terms and conditions mentioned therein.

11. This offer of appointment will stand automatically cancelled, if you do not report for duty

within the specified date.

(g
a

( D. U. DESHMUKH)
CHIEF GENERAL MANAGER

'-'NAN'= '"'"'RY BHAN-AR'”\'%$\%
The above offer of Appointment is unconditionally acceptable with terms and Qonditions mentioned therein

to the undersigned.

ShriAnkur Ch„,d„shekhar G„W,mi _ (W-k/

Date: DL( b h ) DLr

JmTqFi,tam, VI, HERTZ- 411006
br, !HyatiUnitree, Near GuI;jan Theatre, Nagar RoadMunitions India Ltd H

CIN No. (J29:1.90PN2021G0120358S

Regti. Office

Yervada Pune, Maharashtra - 411006, gjlWH / PHONE No. 020-670804113, 020-670804C>:1.
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Untitled
ORDNANCE FACTORY BHANDARA

A UNIT OF MUNITIONS INDIA LIMITED
PAY-SLIP FOR THE MONTH MAY-2025

/

+

PER NO : 40006
PAN NO : DIUPG5399B
DOA : 01/84/2025
UNR DAYS : 002
LATE : 035 MIN.

NAME : ANKU R C + GOSWAM:E

NPS NO : '118232502166
DNI : 01/64,/2026
PAiD DAyS : 025
LT AMT : 052

DESGN : LABOURER/SS
BASIC PAY: 18000
DOB : 20/05/1994
TOTAL DAYS : 027

SECTION : DBP-BT
BANK AC NO : 33839553888
IFSC CODE : SBINgg92156

EARNINGS DEDUCTIONS

BASIC PAY
IDA 48 , 76%

GRATUITY BEN(4.81%)
SUP MED BEN(3.60%)
CAFE , ALLOWANCE ( 26 + 00%)
NPS ( 14, ga%)

16615bfe'
8117
128.7

803
4680
3747

GRATUITY BEN

SUP MED BEN ( 3 , 00%)
NPS ( 14 a 00%).
p-r

1287
863

3747
206

TOTAL PAY 35249

GROSS EARN : 35249 TOTAL DEDUCTION : 6037

NET PAYABLE RS : 29212 (RS. TUENTY NINE THOUSAND TLgO HUNDRED TWELVE ONLY)

8 Page 1

e g18)

78118



I

.:\ ;'} iQ} ;;S. p

{ P+ h I

GIll it! $in? ifi q_iTin
F#:'BtT;€i' ft-+;qi
{ $;•\•:: :\p ? ?n t;i ;$ B==qjr:+ =qr

i;' #:''Fi.If Ib' }:?+: +' i?'{;r:
T&:'; Til C'El

'31'3'R !. if$ if i I ]{t ’!1In.

l-\((, i ; ! =i1,1’; -: '( II if?+-':• t; iIall JJ iII

C,:it ri' ’\ It'r.Jii£irt- i'!,?ill Ll: I

1 : \ I • } A! !r I iT : ++; ,qq !'I

,'.' iIi } ! \ ' i \’ it: })2'. '.aT if '

R1 .aJic: =: : i. :\ i ; II Irt’. t:'!!, r\1 '- 4': :, gt it ,,

:d:Snl'&:-.'Q:

IIO I\TE :\ID. fIT It-34-:7574Z-4£)
n?-i 8£'2732 'i:

OFFER OF APPOIIt-ITIViENT

emaij:qfba@ord.gov.in

!(n .CA / COMP .APP{FP.C) / l5/ 2025 Date: 27„o:.2025

'i Gt

Smt. Ra}<hi Dhammallad R8ngari
House bio- 1797, P,nIbHia r\{agar/
Canal Road, F.\hojapur , A+ Post. De la,
S:Ian-{ara, !Uatlarasht[a-44l9G$

O sab: i:;nplqyrDe lrt 4\ssi5ta11ce on Compassionate Grounds: Offer dfAppaintrhent

at Cxdnance Factory Bhar,dara (OFBA), a Unit of Munitions India Limited.

\=#F: ff' :pi3(i V(ll lr ap:’}li(;}+ :nFl ,: i? IT (! eS (in 7 OPsJ vt;;n3g( eg;i [ '){ : I: : Cr (!3: ;, ,:( J. F -:== .;rV

Bhai'}dara (CF5A) is pleased to offer you an 3ppointlnr:nt as an employee of Munitions India

Ltd. in the pos{ of Labour (SS) in the scale of pay of Rs. 18,000-60,000 at a starting Basic Pay

of F!\!R 18,000/- (Rlipee3 Eighteeli.Thbusand only) per month in IDA Scale (AO/Wr)).

2-. , Your posting.will be at O-rdnance Factory Bhandara (OFBA) on the following terms and

conditions:

> .1. You shall be governed by CPF/ EPF ruies as applicable to the employees of the (:entral

Public Sector Enterprises (CPSEs).a
2.2.- _You will be on probbtion' fOT a period . of two. years from the date of appointment,

which fnay be extended or curtailed at the discretion :of the Company.

2.3. The probation period .viII be deemed to have been extended until the Company ks

order regarding satisfactory completion of probation.

2.4. After succdssful completion of probation, your service may be confirmed with such

te.ons and conditions as may be ordered by the Company.
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2.5. During your employment in the company, you will be required to undergo training as per

the requirement of the Company and to perform such duties as may .be ?ssigned to you from

time to time by your superior officers.

9

2.6. A Company accommodation may be allotted to you on payment of license fee and

applicable allied charges, under the terms and conditions prescribed in respect thereof from

time to time.

2.7. If at a later point of tirne, it is found that any declaration or information furnished by

you for securing the job is found to be false or if it is found that you have willfully suppressed

any material information, you will be liable for removal from service and such other action as

deemed fit may be initiated by the Competent Authority.

2.8. This will be a fresh appointment and you shall not make any claim as regards

taking into account of your past service for any purpose whatsoever, except to such

extent as may be prescribed under orders of the Company. If already employed, you

should produce a relieving order from the present Employer.

You will not be entitled for grant of any Travelling Allowance/re-imbursement: for the2.9.

journey undertaken, joining time pay and joining time for the purpose of joining duty

In addition to basic pay, you will be allowed to draw allowances such as3 1

Allowance (IDA), other applicable allowances and Superannuation benefits as per the policies

of Munitions India Limited, issued from time to time,

Dearness

you have more than one spouse

(Wife/husband as the case may be) living and/or you are married to a person having more

Ihan one spouse living. You will have to furnish a declaration in this regard on the date of

Joining for duty. If you have violated the aforesaid condition, this offer would be deemed

2re specia! grounds for doing

You are not eligible for appointment if

to be invalid unless the Company is satisfied th:t there

and exerrlpts you from operation of this rule,

(eight) copies of recent passport sizeing you should bring o8At th :me 0

Photographs. You shoul le original certificates, :aining to your age;o produce a

educational qualil tar Carions, Aa Pan

at the time of reporting for

Ration Card, Voter Identity Card, etc.,
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6. In case you have any physical disability you should also produce Certificate in

original issued by the Competent Authority.

7. In case you belong to any reserved category you should produce the original Caste

Certificate issued bv the Competent Authority. If the claim of belonging to SC/ST/OBC is found to

be false, the service will be terminated forthwith without prejudice to such further action that

may be taken under the relevant laws.

8. You should also intimate the change, if any, of your religion after appointment

immediately to the Appointing/Administrative Authority concerned.

e 9. You will have to give an Undertaking at the time of joining. that you will abide by all the

rules and regulations related to service conditions (including disciplihary matters) of the

employees of Munitions India Limited as framed and approved. by its Board of Directors froM time

to tiMe

lo. If the terms and conditions of the offer df appointment is unconditionally aCceptable

to you, please report for duty at Ordnance Factory Bha,Adara (OFBA) on any workihg 'day On

or before Ol.o4L202_5 and submit a copy of this letter duly signed by you as token of your

uhconditional acceptance of terrns and conditions mentioned therein.

Hi ' This offer of appointmQht will Stand autoMatically Cancelled,

withih the sb%ified ’date.

if you do not rdp-oFt: 'for du.ty

a
VT\Ut

The-at ;ep'tabl'e With teras arId eonditions heAtionQd therein!fit is uneonditi

e undersigne

Smt. Rakhi Dhamfnanad Ral

Date

@
( D.. U. DESHMUKH)

CHIEF GENERAL MANAGER
ORDNANCE FACTORY BHANDARA

--R.. D..- Bag a{{
a)a&'. I £d41b02_S

M
fW6qqRftW,1@qzlMm,7FTWBf,tVVaT, flt,R?RTE- 4rro'06.

ReEd. OFfice: Mu6itions IndIa Ltd Headquaitetb., 2nd Floor, NyatiUnitree, Near Gunjan Theatre, Nagar Road,

Yen/ada Pune, Maharashtra - 411006, gWFFa/PHONE No. 020-67080400, 020-67080401.

!
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Until::Led' t)
{., ORDNANCE FACTORy BHA’NDARA

A UNIT OF MUNITIONS INdIA LiMrrED
PAY-SLIP FOR THE MONTH MAY.-20£5

PER NO : 49e95
PAN NO : FIblPR1790L .

DOA : 01/04/2625
U IVR DAYS : aOI
LATE : 243 MIN.

' ; • I . :: . :i

NAME : SMT 4 RAKH:L D + RANGARI
NPS NO : 110233134677
DNI : a1/64/2026
PAID DAYS : 026
LI' AMT : 362

OESGN : l_ABOUR£R/SS
BASIC PAY:18066
DOB : 21/68/1982
TOTAL DAYS : 027

SECTION : GA

BANK Ae'NO : 40480283650
IFSC CODE : SBINO092156

EARNINGS DEDUCTIONS

BASIC PAY

IDA 48 + 70%

GRATUITY BEN(4.81%)
SUP MED BEN(3.00%)
CAFE .ALLOHANCE ( 26 . eg%)
NPS ( 14 , gO%)

16971
8441
1287

803
4686
3747

35929

GRATUII'Y BEN

SUP MED BEN(3.00%)
NPS (14 , ge%)
PT

1287
: 803

3747
200 .L

TOTAL PAY

GROSS EARN : 35929. ' TOTAL DEDUC:TraN : 6937

NET PAYABLE RS : 29892 (Rs. TWENTY NiNE THOUSAND EIGHT HUNDRED NINETY TWO ONLY)

T:

IB

Page 1
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gm?a/-REgtRICTED qf8dfiIa/RESTRICTED

HgV tWh 8{gnr
ORDNANCE FACTORY BHANDARA

GI'HI uTI 39&er gin -li/FACTORy ORDER PART-II

RgBIT/BY

4ltdhr© s. aqIn@ ur.3wiR. R qm n6maIn
SHRI DEEPAk U.-DESHMUKH, IOFS, CHIEF GENERAL MANAGER

{{&qt/ No.3 1G %Nm/ Date- Ob/D4/ZOZ5

Sub: Appointment of Non-Industrial Employee(Female Searcher) on Compassionate grounds.

8 :8 :+ + + +

The following individual has joined at Ordnance Factory Bhandara as an employee of Munitions

india Ltd. in the scale of pay of Rs. 18,000-60,000 at a starting Basic Pay of INR 18,000/- (Rupees

Eightebn Thousand only) per month in IDA Scale (Ao/iVo):
SI NameI
No Per.No

SMT; ROSHANI LAKSHMAN03

KELWADE

Photo Post &
Section
FEMALE

SEARCHER

Date of
AoDointment

01.04.2025

(F/N)PER. NO.2000004

GA SECTION \$ f“'4 lago

flinn=&ii7R#am; a=/=ZiiiF©m6ii
ii) Offer of Appointment- File No. GA/COMP. APP, ’iS/2025 dtd. 01-04-2025

s FAC)/155/2025/01 dtd. 02/04/2025
02. The above indiVidual will be on probation for a period of 02 years from the date of appointment

which may be extended or curtailed at the discretion of the Company.

\\_id

@ (R. K. YADAV)

Vqqa q6n©q%/7?Baa
jT.GM/ADMI N

fIt TIW HFBHqq/FOR CHIEF GENERAL MANAGER
Distribution:

The Directorate of Ordnance (C&S), Section Per/GB,

10-A, S.K. Bose Road, Kolkata- 700 001.

The PC.ofA(Fys), DOO (C&S) 10-A, S.K. Bose Road, Kolkata- 700 001.

The CMD Munitions India Ltd. Headquarters, 02nd Floor, Nyati Unitree,
NeafGunjan Theatre, Nagar Road, Yervada Pune; Maharashtra- 411006

The DoO (C&S), Directorate Field Unit Ambajhari, 01’t Floor, Admin Block,
Ordnance Factory Am bajhari, Nagpur- 440 021.
Finance & AccountsOFBA

2.

3.

4.

5.

6. All Concerned Section
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HRT, IWT. 441 906.

Ordnance Factoly Bhandara
Unit of Munitions India Ltd.
Govt. of India Enterprise,
Ministry of Defence
Bhandara, Maharashtra - 441 906.

,@}&
gj##
)@MMRMunitions India Limited

fawn Ini gymq

atvITWo
Fax : 07184-275242

•

OFFER OF APPOINTMENT

email:ofba@ord'gov'in

No.GA / COMP.APP(FAC)/15/2025 Date: or.o4.2025

To,
Smt Roshani Lakshrnan Kelwade

C}tr.No.117/2 Type-I
Ordnance Factory Estate Jawaharnagar
Bhandara-44r9o6

Sub: Employment Assistance on Compassionate Grounds: Offer-of Appointment

at Ordnance Factory Bhandara (OFBA), a Unit of Munitions India Limited..0
With respect your application dated 25.02.2025, management of the Ordnance Factory

Bhandara (OFBA) is pleased to offer you an appointment as an employee of Munitions India

Ltd. in the post of Female Searcher in the scale of pay of Rs. 18,000-60,000 at a starting Basic

Pay of INR 18,000/- (Rupees Eighteen Thousand only) per month in IDA Scale (AO/WO).

2. Your posting will be at Ordnance Factory Bhandara (OFBA) on the following terms and

conditions:

2.1. You shall be governed by CPF/ EPF rules as applicable to the employees of the Central

Public Sector Enterprises (CPSEs).

O
2.2. You will be on probation for a period of two years from the date of appointment,

which may be extended or curtailed at the discretion of the Company.

2.3. The probation period wiI! be deemed to have been extended until the Company Es

order regarding satisfactory completion of probation.

2.4. After successful completion of probation, your service may be confirmed with such

terms and conditions as may be ordered by the Company.
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2.5. During your employment in the company, you will be required to undergo training as per

the requirement of the Company and to perform such duties as may be assigned to you from

time to time by your superior officers.

2.6. A Company accommodation may be allotted to you on payment of license fee and

applicable allied charges, under the terms and conditions prescribed in respect thereof from

time to time.

2.7. If at a later point of time, it is found that any declaration or information furnished by

you for securing the job is found to be false or if it is found that you have willfully suppressed

any material information, you will be liable for removal from service and such other action as

deemed fit may be initiated by the Competent Authority.

a 2.8. This will be a fresh appointment and you shall not make any claim as regards

taking into account of your past service for any purpose whatsoever, except to such

extent as may be prescribed under orders of the Company. If already employed, you

should produce a relieving order from the present Employer.

2.9. You will not be entitled for grant of any Travelling Allowance/re-imbul'sement for the

journey undertaken, joining time pay and joining time for the purpose of joining duty.

3. In addition to basic pay, you will be allowed to draw allowances such as Dearness

Allowance (IDA), other applicable allowances and Superannuation benefits as per the policies

of Munitions India Limited, issued from time to time.

a 4. You are not eligible for appointment if you have more than one spouse

(wife/husband as the case may be) living and/or you are married to a person having more

than one spouse living. You will have to furnish a declaration in this regard on the date of

joining for duty. If you have violated the aforesaid condition, this offer would be deemed

to be invalid unless the Company is satisfied that there are special grounds for doing so

and exempts you from operation of this rule.

5. At the time of joining you should bring o8 (eight) copies of recent passport size

photographs. You should also produce all the original certificates, pertaining to your age,

educational qualifications, Aadhar Card, Pan Card, Ration Card, Voter Identity Card, etc.,

at the time of reporting for duty.
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6. In case you have any physical disability you shoyld also produce Certificate in
q

original issued by the Competent Authority.

7. In case you belong to any reserved categotv you should produce the original Caste

Certificate issued bv the Competent Authority. If the claim of belonging to SC/ST/OBC is found to

be false, the service will be terminated forthwith without prejudice to such further action that

may be taken under the relevant laws.

8. You should also intimate the change, if any, of your religion after appointment

immediately to the Appointing/Administrative Authol-iW concertred.

9. You will have to give an Undertaking at the time of joining that you will abide by all the

rules and regulations related to service conditions (including disciplinary matters) of the

employees of Munitions India Limited as framed and approved by its Board of Directors from time

to time.

a

lo. If the terms and conditions of the offer of appointment is unconditionally acceptable

to you, please report for duty at Ordnance Factory Bhandara (OFBA) on any working day on

or beforeD\.O4.2025 and submit a copy of this letter duly signed by you as token of your

unconditional acceptance of terms and conditions mentioned therein.

11. This offer of appointment will stand automatically cancelled, if you do not report for duty

within the specified date.

Q (D. U. DESHMUKH)
CHIEF GENERAL MANAGER

ORDNANCE FACTORY BHAN DARA A ,C

The above offer of Appointment is unconditionally acceptable with terms and conditions mentioned therein

to the undersigned.

TR. L.' key-wd,hSmt Roshani Lakshman Kelwade

Date: .i -c,q– nz$
C iN No. U29190PN2.021601203505

qrdhm,IMqfing{Bxlv3Bwmf,8rq©. E-t,Rgmg- 411006.

Regd. Office: Munitions India Ltd Headquarters., 2nd Floor, NyatiUniiree, Near Gunjan Theatre, Nagar ROad,

Vertrada Pune, Maharashtra - 411006, gTtlnT+/ PHONE No. 020-67080400, OZO-6708C401.
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] F :/??a: + t:
yfRgf€ia/REgrRICrED qfadf€1a/RESrRICrED

mgufR;Mt gnr
ORDNANeE FACrORY BHAN DARA

fWttar&qr gm-11/FAcroRy ORDCR PART-II

aq a/BY

4t#l©5&qw, Bn3v,fZ:#„q@aFrqMiB
SHRI DEEPAK U. DESHMUKH, IOFS. CHIEF GENERAL MANAGER

WiIT/No. /{Q8 bin/Date- Oy05/2025

Sub: Appointment and Posting of Industrial Employee on Compassionate Ground.

The following individual has joined at Ordnance Factory Bhandara as an employee of
MunRiorts India Ltd. in the scale of pay of Rs. 18,6ao/-60,000/- at starting Basic Pay of !NR 18,000/-
(Rupees Eighteen Thousand only) permonth in iDA:Scale{AO/WO):

St, Name

No. { MILPer. No.& F.S.No,

Photo Category post &
Section

osting
Labour/SS

Date of
Appointment

Smt.VI BHA ABHISHEK

CHAURASIA
01/05/2025

(F/N)6 5000008 & 40008 F&A Section

agr,x//q42}

Authority: i}MIL Approval No. MIL/HFI/CA/OFBA-8 Cases/25 Dt. 25/02/2025
ii) Offer of Appointment –File No. -GA/caM.APP(FAC)/155/2025 Dt.:18/04/2025
iii) CCM Approval No. CA/COMP.APP(FAC) /155/2025/02 Dt.10/04/2025 & Dt.02/05/2025

+

02. The above individual will be on probation for a period of 02 Years from the date of appointment
which may be extended or cuKaiied at the discretion of the Company.

( p][1nId: \ )
8 :WtT 7WqtfqT/vq3nl VR WWf

TTW7W©£%
Distribution ;

i. The Directorate of Ordnance (C&S) , Section Per/GB .

IQ-A, S.K. Bose Road.Kolkata-700 001.
2. The PC of A{Fys}, DOO{C&S) 10-A, S.K. Bose Road. Kolkata-700 cal.

3. The CMD Munitions India Ltd. Headquarters, 02nd Floor, NyatiUrtitree,
Near Gunjan Theatre, Nagar Road, Vpn/ada Pune, Maharashtrad}11 006

4. The DOO(C&S), Directorate He id UnitAmbajhari, 01’t Floor, Admin Black, Ordnance Factory
Aambajha ri, NagpunzYF0021
Finance & Accounts OFBA

All concerned Section
5.

6.
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Manage'I
;an

\;if

1 ltd. Letter
Irq\

$7: aT:$
Ordnance Factory Bhandara
Unit of Munitions India Ltd.
.Govt. of India Enterprise,
Ministry of Defence
Bhandara, Maharashtra - 441 906.

~@:&
1%@i??;
IE@%&2025 02:498 Munitions India Limited'-' f&BRIm WIFI

&?l attachl

+ /PHONE No. 07184-275742-49 'F;;;67ii£–2:7Bq7 =mofba@ord.gov.ih
OFFER OF APPOINTMENT

E No.GA/COMP.APP(FAC)/15/2025 Date: r8.o4.2025

To,
Smt. Vibha Abhishek Chaurasia

Nagpur Road, Near Ramkrushna Apartment
Chatrapati Shahu Nagar
Bhandara-44r9o4O T;;$

Sub: Employment Assistance on Compassionate GroundsM£FW@bintment

at Ordnance Factory Bhandara (OFBA), a Unit of Munitions India Limited.

With respect your application dated o3.02.2025, management of the Ordnance Factory

Bhandara (OFBA) is pleased to offer you an appointment as an employee of Munitions India

Ltd. in the post of Labour (SS) in the scale of pay of Rs. 18,000-60,000 at a starting Basic Pay

of INR IB,000l- (Rupees Eighteen Thousand only) per month in IDA Scale (AO/WO).

2. Your posting will be at Ordnance Factory Bhandara (OFBA) on the following terms and

conditions:

a 2.1. You shall be governed by CPF/ EPF rules as applicable to the employees of the Central

Public Sector Enterprises (CPSEs).

2.2. You will be on probation for a period of two years from the date of appointment,

which maY be extended or curtailed at the discretion of the Company.

2.3. The probation period will be deemed to have been extended until the Company

issues order regarding satisfactory completion of probation.

2.4. After successful completion of probation, your service may be confirmed with such

terms and conditions as may be ordered by the Company.
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2.5. During your employment in the company, you will be required to undergo training as

per the requirement of the Company and to perform such duties as may be assigned to you

from time to time by your superior officers.

2.6. A Company accommodation may be allotted to you on payment of license fee and

applicable allied charges, under the terms and conditions prescribed in respect thereof from

time to time.

2.7. If at a later point of time, it is found that any declaration or information furnished by

you for securing the job is found to be false or if it is found that you have willfully suppressed

any material information, you will be liable for removal from service and such other action as

deemed fit may be initiated by the Competent Authority.

2.8. This will be a fresh appointment and you shall not make any claim as regards taking into

account of your past service for any purpose whatsoever, except to such extent as may be

prescribed under orders of the Company. If already employed, you should produce a relieving

order from the present Employer.

2.9. You will not be entitled for grant of any Travelling Allowance/re-imbursement for the

journey undertaken, joining time pay and joining time for the purpose of joining duty.

3. In addition to basic pay, you will be allowed to draw allowances such as Dearness

-Allowance (IDA), 6-th6r applicable allowances an.d Superannuation benefits as per the policies

of Munitions India Limited, issued from time to time.

4. You are not eligible for appointment if you have more than one spouse (wife/husband

as the case may be)-living and/or you are married to a person having more than one spouse

living. You will have to furnish a declaration in this regard on the date of joining f6r duty. If you

have violated the aforesaid condition, thiS offer would be deemed to be invalid unless'the

Cornpany is satisfied that there are special grounds for doing so and exempts you from

operation of this rule.

5' At the time of joining you shoald bring Q8 (eight) copies of recent passport size

Photographs. You should also produce all the original certificates, pertaining to your age,

educational qualifications, Aadhar Card, Pan Card,- Ration Card, Voter Identity Card, etc., at the

time of reporting for duty.
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In case you have any physical disability you should also produce Certificate in original6

issued by the Competent Authority

In case you belong to any reserved category you should produce the original Caste7,

certificate issued bv the Competent Authority. If the claim of belonging to SC/ST/OBC is found

to be false, the service will be terminated forthwith without prejudice to such further action

that may be taken under the relevant laws

You should also intimate the change, if any, of your religion after appointment8.

immediately to the Appointing/Administrative Authority concerned

You will have to give an Undertaking at the time of joining that you will abide by all the9

rules and regulations related to service conditions (including disciplinary matters) of the

employees of Munitions India Limited as framed and approved by its Board of Directors from

time to time

If the terrns and conditions of the offer of appointment is unconditionally acceptable to10

you, please report for duty at Ordnance Factory Bhandara (OFBA) on any working day on or

before 2r.o4.2025 and submit a copy of this letter duly signed by you as token of your

unconditional acceptance of terms and conditions mentioned therein

This offer of appointment will stand automat.icaliy cancelled, if you do not report for11

duty within the specified date

( D. U. DESHMUKH)
CHIEF GENERAL MANAGER

ORDNANCE FACTORY BHANDARA

The above offer of Appointment is unconditionally acceptable with terms and conditions

mentioned therein to the undersigned

Smt+ Vibha Abhishek Chaurasia

o it a fAv (s- i
!'

iI

iI

C IN No. U29190pN2021G01203505

fWITqTrrfBqW,$qqfbqZV#HBqFRqFf,tTqa, Wt,q6RT!– 4rro06.
Regd. Office: Munitions India Ltd Headquarters., 2nd Floor, Nyati Unitree, Near Gunjan Theatre, Nagar Road,

Yervada Pune, Maharashtra - 411006, TWiN/ PHONE No. 020-67080400, 020-67080401.

I
l

I

! ! ; } #
I
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h; B Untitled
ORDNANCE FACTORY BHARD:ARA

A UNIT OF PiUhlITIOAIS INDIA LIMITED
PAY-SLIP FOR THE MONTH MAY=2025

g)
ri F )

P + +

PER NO : 40008
PAN NO : AZZPC3763A
DOA : 01/05/2025
UNR DAYS : 006
LATE : 153 MIN.

NAME : VIBHA ABHISHEK CHAURASIA
NPS NO : 11023304.0640
DNI : 01/05/2026
PAID DAYS : 621
LT AMT : 228

DESGN : LABOURER/SS
BASIC PAY: 18060
DOB : 28/05/1992
TOTAL DAYS : 027

SECTION : F&A--1
BANK AC NO : 32430463832
IFSC CODE : SBINgOe4616

EARNINGS DEDUCTIONS

BASIC PAY
IDA 48 h 70%

GRATUITY BEN (4 , 81%)
SUP MED BEN(3 , ge%)
CAFE , ALLOWANCE ( 26 , 06%)
NPS ( 14 . OO%)

13772
6818
1287

863
4680
3747

31107

GRAI'UI'rY 'BEN

SUP MED BEN ( 3400%)
NPS ( 14 , ga%)
PT

1287
803

3747
20Q

>?)fiG

;;$ {::++j

1-

Ei:ri: „,

i;}::::.:

i?s!:$3:••! n:

!!i.:' I?'?!?'

:i; Q : i : • I n

&

TOTAL PAY

GROSS EARN : 31107 TOTAL DEDUCTION : 6037

NET PAYABLE Rs : 25070 (Rs. TWENTy FIVE THOUSAND SEVENTY ONLy)

ff: )+ • P=P ;

Page 1

e©
>
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) ;ifa+tqa/REgRlcrEO yIiidna/RE£rRlcrED

3WiVRg$fiabiT
ORDNAN'eE FACTORY B HAN DARA

fbhft slaY grT- Il/FACTORY ORDER PART-II

RaM/BY

dt #m 3. &qlqq 8v.3iCf#iRq@ aj$iyd£t ql

SHRI DEEPAK U. DESHMUKH, lars, CHiEF GENERAL MANAGER

Burr/No. i/p} I faHt#/Date- os . OS, 2.$ as

Sub: Appointment and Posting of Industrial Employee on Compassionate Ground.

The following individual has joined at Ordnance Factory Bhandara as an employee of Munitions
indIa Ltd, in the scale of pay of Rs. 18,000/-60,000/- at starting Basic Pay of tNR 18,000/-(Rupees
Eighteen Thousand only} per month in IDA Scale(AO/WO):

SI.N blarne M'ILPer. No.& F,S.No,
a

Smt, ROSHANI SANJAYKUMAI1.

KARErViORE

MIL Per.No,

5000009

photo

Labourer Per,

Semi-Skilled
a

(F/N)

DoB
;sfo6 fIns II
Jpl/,'+t

03/057

V/

a F.S. No

40009

Authority: i) MIL Approval No. MIL/HR/CA/OFBA.8 Cases/2025, Dated 25/02/2025
ii) aff.er ofAppointm irtt -File No. GA/COM.APP(FAC)/15/2025 Dt.30/03/2025

..- ’iii.) 'd:G&l Approval Nd. GA/COMP.APP{FAC)/155/2025/01 Dt. 06/05/2025

02. The above individual will be on probation for a period of 02 Years from the date of appointment
which may be extended or curtailed at the discretion of the Company.

t.>g::)
@!q7RGTNin/R©waBm lq a, @i.

$a%®rq$nHq©

Distribution:

1. The Directorate of Ordnance (C&S) , Section Per/GB.10-A, S.K. Bose Road.Kolkata-700 aol.
2. The PC of A(Fys), DOO{C&S) 10-A, S.K. Bose Road. Kdlkata'700 001.
3. The CMD Munitions india Ltd. Headquarters, 02"1 Floor , NyatiUnkree, Near Curljan Theatre, Nagar

Road, Yar%da Pune.Maharashtra4 ll 006

4. The D60{C&S), Directorate Field Unit Ambajhari, o:F Flbor, Admin Block, Ordnance Factory
- A(nbajhari,Nagpur-44002:L

5. Finance &' Accounts OFBA

6. All concerned Section
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Fax : 07184 •275242a /PHONE No. 07184.275742.49

OFFER OF APPOINTMENT

Ernployment AssistanCe on Compassionate

emai!:.ofba@ord.gov.in

No.GA i COMP.APP(FAC)h5/2025 , t>j}q 30.o3.2025

::J-.,:;$!;
To,

Smt Roshani Sanjaykulnar KareITlore
Ward No.1, Neal' Khat Bus Stop, Khat,
Tehsil. Mouda, 44lro6

Sub: 'pointment

at Ordnance Factory Bhandara (OFBA), a Unit of Munitions India Limited.

With respect your application dated 25.02.2025, management of the Ordnance Factory

. -Bhandara (OFBA) is pleased }o offer you an appointlment as an employee of Munitions India

Ltd. in the post of Labour (SS) in the scale of pay of Rs. 'l8,000-60,000 at a starting Basic Pay

'df=TN'R l8,000/- (Rupees Eighteen Thousand only) per month in IDA Scale (AD/WO)

& Your posting will be at Ordnance Factory Bhandara (OFBA) on the following terms and

COnditions:

2.1. You shall be governed by CPF/ EPF rules as applicable to the employees of the Central

Public Sector Enterprises (CPSEs)

You will be on probation for a2+2

which may be extended or curtailed at the discretion of the Company,

period of two years from the date of appointment,

2'3. The probation period will be deemed to have been extended until the Company

lssues order regarding satisfactory completion of probation,
WWT

aBe of '
IL'

@
:1g +4

a

&;
ii

2'4' After successfu! completion of probation, your service may be

terms and conditions as may be ordered by the Company

confirmed with such
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2.5. During your employment in the company, you will be required to undergo training as per

the requirement of the Company and to perforrn such duties as may be assigned to you from

time to time by your superior officers.

2.6. A Company accommodation may be allotted to you on payment of license fee and

applicable allied charges, under the terms and conditions prqscribed in respect thereof from

time to tim£t '

2.7. If at a later point of time, it is found that any declaration or information furnished by

you for securing the job is found to be falsb or if it is found that you have willfully suppressed

any material information, you will be liable for removal from service and such other action as

deemed fit may be initiated by the Competent Authority.

a 2.8. This will be a fresh appointment and you shall not make any claim as regards

taking into account of your past service for any purpose whatsoever, except to such

extent as may be prescribed under orders of the Company. If already employed, you

should produce a relieving order from the present Employer.

2,9. You will not be entitled for grant of any Travelling Allowance/reimbursement for the

journey undertaken, joining time pay and joining time for the purpose of joining duty.

3. In addition to basic pay, you will be allowed to draw allowances such as Dearness

AlIQwance (IDA), other applicable allowances and Superannuation benefits as per the policies

Qf Munitions India Limited, issued from time to time.

a 4. You are not eligible for appointment if you have more than one spouse

(Wife/husband as the case may be) living and/or you are married to a person having more

than one spouse living. You will have to furnish a declaration in this regard on the date of

Joining for duty. If you have violated the pforesaid condition, this offer would be deemed

to be invalid unless the Company is satisfied that there are special grounds for doing so

and exempts you from operation of this rule.

5' At the time of joining you should bring o8 (eight) copies of recent passport size

Photographs. You should also produce all the original certificates, pertaining to your age,

educational qualifications, Aadhar Card, Pan Card, Ration Card, Voter Identity Card, etc.,

at the time of reporting for duty.
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6 in case you have any physical disability you should also produce Certificate in

original issued by the Competent Authority.

7. In case you belong to any reserved category you should produce the original Caste

Certificate issued bv the Competent Authority. If .the claim of belonging to SC/ST/OBC is found to

be false, the service will be terminated forthwith without prejudice to .such further action that

may be taken under the relevant laws.

8. You should also intimate the change, if any, of your religion after appointment

immediately to the Appointing/Administrative Authority concerned.

9. You will have to give an Undertaking at the time of joining that you will abide by all the

rules and regulations related to service conditions (including disciplinary matters) of the

employees of Munitions India Limited as framed and approved by its Board of Directors from time

-:to:tirne.

a

you, please report for ddty at Ordnance Factory Bhandara (OFBA) on any working day on

This offer of appointment win stan-d automatically Qancelled

in-the specified date

ILRH)( D. U. DI

CHIEF GENERAL MANAGER

.10. If the terms and conditions of the offer of appointrnent is unconditionally acceptable

'Qr before _Q_2_,Q42025 and submit a copy of this letter duly signed by you as token of your

#ieQhditional acceptance of terms and conditions mentioned therein.

if you do not report for duty

8
ORDNANCE FACrORY BHANDARA

{b$6b-ove offer of AppointMent is unconditionally acceptable with terms and conditions mentioned therein

If:'}hb undersigned,

SHIt RoshaniSanjaykumar Karemore (BPQ)eet7q.V
63-os- L,ax

bg-.S - boar

b : ––IwN PNz02rG01203i&

qd$®dr:qR qj-agFgqIRna$yquIHQ, ddIq,ti, iiRqnO, jndRadt& ylu,qIIItgBL $TVTr, vt,qB@ 41m06.

Reed. Office: Munitions India Ltd Headquarters., 2nd Floor, NyatiUnitree, Near Gunjan Theatre, Nagar Road,

Yervada Pune, Maharashtra - 411006, IT:MV/ PHONE No. 020'67080400, 020=67080401.
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Untitled
ORDNANCE FACTORY BHANDARA

A UNIT OF MUNITiONS. INDIA LiMITED
PAY-SLIP FOR THE MONTH MAY-.Z925

r +

©
i : : : : b : (; : B}=

+r :I ::: e ::: +e :•

.: ’'- .'- .. ;}

r:+ + + F:

PER NO : 40609
PAN NO : AFRPW50S8(
DOA : 03/05/2025
UNR DAYS : 063
LATE : 053 MIN.

NAME : SMT. ROSHANI S. KARENIORE

NPS NO : 110233134551
DNI : 63/05/2026
PAiD DAYS : 824
LT AMT : 079

DESGN : LABOURER/SS
BASIC PAY :18000
DOB : 25/06/1994
TOTAL DAYS : 027

, SECTION : PER
BANK AC NO : 9263105106014.81
IFSC CODE : BKIOOOa8735

EARNINGS DEDUeTiONS

BASIC PAY

IDA 48 , 76%

GRATUITY BEN (4 , 81%)
SUP MED BEN(3.gO%)
CAFE . ALLOWANCE (26 . GO%)

NPS ( 14 , QQ%)

15921
7792
1287
863

4680
374.7

34.230

GRATUITY BEN

SUP M£D BEN(3.68%)
NPS ( 14 , Ga% )
PT

1287
803

3747
: 206

;b

TOTAL PAY

GROSS EARN : 34236 TOTAL DEDUCTION : 6037

NET PAYABLE .Rs : 28193 (Rs . TWENTY EIGHT THOUSAND OlqE HUNDRED NiNETY THREE ;ONLY)

e
Page 1 6
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yEt iTtIll/ RESTRiCTED qRg&B/ RESTRICrED

31RRl RIMt &bFaa

ORDNANeE FA-dFQRY BHANDARA

fMI STaIr gm,tl/FACrQRy'QRDER PAn-iI

WIT/BY

gt dBI#-3. aqwg, qtRtt&.& q@ v6wdq%
SHRI DEEPAK U. DESHMU.KH, 1-6FS, CHIEF'GENERAL MANAGER

fi@IT/No, :38 S eTh/Date- OI' OS '202S ” '

Sub: Appointment arid Posting of Industrial Employee on Compassionate Ground.

The foilowing individual has joined a} Qrdrnncc Factory Bhqndarp as an employee of
MuniHon$ 1ndia Ltd. in the scale of pay of 'R s. i&'900/-60,000/- at starting Basic Pay of INR 18,000/-
{Rupees Eighteen Thousand only) per month in IDA -Scale(AO/WO):

Name

No. 1 MILPer. No.& F.S.No.

gmt. JAYA JAYD:£EP1

ph6to Catdgory

GENERAL

Post In

P'

Leb'eur/ss
GA Section

Date of

Appointmdrit

21/04/2025
{F/N)nd

0" BANERJEE

50000Q7 & 40007 2_?.M Iq gd

}}}

PP P a ye PHF

Authority: i) MIL Approval No. MIL/HR/€A/JiB7qE$V29/2025, Dt. 26/Q3/2025

ip O'Ker ofAppointmeM–File Nd;':$A£QtiM: APP(FAC)/!55/2025 Dt.17/93/202$
iii) CGIM Approval No. GA/COMP:APR(FAq /-!55/2Q25/02 Dt. 25/a3/2025 & Dt.01/04/2025

g H H q i E •rHI •:
t t • + I a

02. The above individual wili be on pfob-ition for a period of 02 Years from the date of
appointment which may be extentI.ed or curtaildc!'atthe discretion of the Company.

{R.K.YAD AV)

lhFaH6N8Hq: #mTV&EUR vi tH. va
JT. GM/HR/MM

ga $@ nrg@©/€HIBF GENERAL MANAGER

DistribUtion:
a. The Directorate of Ordnance (C&S) , Section Per/GB.

10-A, S.K. Bose Road. Kolkata-700 001.
The PC of A{Fys), DOO(C&S} IO-A, S.K. Bow Road. Kolkata-700 001.

The CMD Munitiqns India Ltd. Headquarters,02-d Floor , Nyati Unitree,
Near Gunjan Theatre, Nagar Road, Yer%da Pune, Maharashtra4 ll 006

The DOO(C&S), Directorate Field Unit 'Ambajhari, al" Floor, Admin Block, Ordnance Factory
& Accounts OFBA

2.
3.

4.

5. Finance & Accounts OFBA
6. All concerned Section
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Ordnance Factoly Bhandara
Unit of Munitions India Ltd.
Govt. of India Enterprise,
Ministry of Defence
Bhandara. Maharashtra – 441 906.

441 906.

Fax : 07184-275242

OFFER OF APPOINTMENT

email:ofba@ord.gov.in

No.t,A / COMP.APP(FAC)/r5/2025 Date: r8.o4.2025

Wtitu£ion? i

FM
To,

smt. Jaya Jaydeep Banerjee ,
Quarter No. 8/3, G-Type,

Ordnance Factory Estate,
Jawaharnagar, Bhandara'44r9o4

Belection

Sub: Employment Assistance on Co

at Ordnance Factory Bhandara

npassior\ Appointment

India Limited.(OFBA), a U;;$$ M ons

gplpDb With respect your application dated 16.o3.2025, management of the Ordnance Factory

Bhandara (OFBA) is pleased to offer you an appointment as an employee of Munitions India

Ltd. in the post of Labour (SS) in the scale of pay of Rs. 18,000-60,000 at a starting Basic Pay

of INR 18,000/- (Rupees Eighteen Thousand only) per month in IDA Scale (AO/WO).

DAG 2. Your posting will be at Ordnance Factory Bhandara (OFBA) on the following terms and

conditions:
I

2.1. You shall be governed by CPF/ EPF rules as applicable to the employees of the Central

Public Sector Enterprises (CPSEs).

2.2. You will be on probation for a period of two years from the date of appointment,

which may be extended or curtailed at the discretion of the Company.

/oivil/ L

ptwnt 1

2.3. The probation period will be deemed to have been extended until the Company

lssues QKier regarding satisfactor/ completion of probation.

'\zoEi]
2'4. After successful completion of probation, your service may be confirmed with such

terms and conditions as may be ordered by the Company.VDAi2
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j { 2.5. During your employment in the company, you will be required to undergo training as

i. per the requirement of the Company and to perform such dutiqs as may be assigned to You

from time to time by your superior officers.

2 6. A company a(..,commodation may be allotted to you on payment of license fee and

applicable allied charges, under the terms and conditions prescribed in respect thereof from

time to time.

2.7. If at a later point of time, it is found that any declaration or information furnished by

you for securing the job is found to be false or if it is found that you have willfulIY suppressed

any material information, you will be liable for removal from service and such other action as

deemed fit may be initIated by the Competent Authority.

.2:8. This will be a fresh appointment and you shall not make any claim as regards taking into

ba_ount of your past service for any purpose whatsoever, except to such extent as may be

%Bgenb-ed under orders of the Company. If alrepdy emploYed, You should produce a relieving

,-idrder from the present Employer.

aig. You will not be entitled for grant of any Travelling Allowance/reimbursement for the

bjburfiey undertaken, joining time pay and joining time for the purpose of joining duty.

& in addition to basic pay, you will be allowed to draw allowances such as Dearness

}#.llowance (IDA), other applicable a'llowances and Superannuation benefits as per the policies

India Limited, issued from time to time.86{-Munitions
TreK

'@. You are'not eligible for appointment if you have more than one spouse (wife/husband

$s the case may be) living and/or you are married to a person having more than one spouse

'living. Ye)u will have to furnish a declaration in this regard on the date of joining for duty. If you

have violated the. aforesaid condition, this offer would be deemed to be invalid unless the

'CompanY is satisfied .that there are special grounds for doing so and exempts you from

operation of this rule.

+' At the time of joining you should bring o8 (eight) copies of recent passport size

Photographs. You should also produce all the original certificates, pertaining to your age,

educational qualifications, Aadhar Card, Pan Card, Ration Card, Voter Identity Card, etc„ at the

tIme of reporting for duty.
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6. In case you have any physical disability you should also produce Certificate in original

issued by the Competent Authority.

7. In case you belong to any reserved category you should produce the original Caste

Certificate issued bv the Competent Authority. If the claim of belonging to SC/ST/OBC is found

to be falsej the service will be terminated fQrthwith without prejudice to such further action

that may be taken under the relevant laws.

8. You should also intimate the change, if any, of your religion after appointment

immediately to the Appointing/Administrative Authority concerned.

9. You will have to give an Undertaking at the time of joining that you will abide by all the

rules and regulations related to service conditions (including discipIInary matters) of the

employees of Munitions India Limited as framed and approved by its Board of Directors from

arne to time.

lo. If the terms and conditions of the offer of appointment is unconditionally.acceptable to

you, please report for duty at Ordnance Factory Bhandara (OFBA) on any working day on or

before u.o4.2025 and submit a copy of this letter duly signed by you as token of your

unconditional acceptance of terms and conditions mentioned therein.

11. This offer Of appointment will stand automatically cancelled, if you do not report for

dutY within the specified date.
r

tg( D. u. DEs\rriuKH)
CHIEF GENERAL MANAGER

,fr “ “-
ORDNANCE FACTORY BHANDARA

The above offer of Appointment is unconditionally acceptable with terms and conditions

mentioned therein to the undersigned.

Smt. Jaya Jaydeep Banerjee

Date :

all\ In2g
aN No. U29190PN2021C01203505

Regd. Office: Munitions lndia Ltd Headquarte Nyati Unitree, Near Gun
tVTa, Iii,nTRTE- 411006.
an Theatre, Nagar Road,

Yewada Pune, Maharashtra - 411006, €WB88/ PHONE No. 020-67080400, 020.67080401.
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ORDNANCE FACTORY, BHAIHDARA

A UNIT OF MUNITIONS INDIA LIMITED
PAY-SLIP' FOR THE MONTH MAY.-2025

PER NO : 46067
PAN NO : BSfqPB5231M
DOA : 21/04/2025
UNR DAYS : aOI
LATE : 049 MIN.

NAME : SMT. I AYA ]AYDEEP BANER]EE
NPS NO : 110232502006
DNI : 21/64/2926
PAID DAYS : 026
LT AMT : 673

DESGN : LABOURER/SS
BASIC PAY:18060
DOB : 27/68/1986
TOTAL DAYS : 827

SECTION : GA

BANK AC NO : 30368640086
IFSC CODE : SBiNgaa21S6

EARNINGS ' DEDUCTIONS

BASIC PAY
IDA 48 , 70%

6RATU iTY BEN(4..81%)
SUP MED BEN ( 3 egg%)

CAFE B ALLOWANCE ( 26 + 00%)
NPS ( 14 , eg%)

17260
8441
1287

863
468e
3747

36218

GRATUITy BeN

SUP MED BEN ( 3 + ga%)
NPS ( 14 , gO%)
PT

1287
893

3747
260

TOTAL PAY

GROSS EARN : 36218 TOTAL DEDUCTION : 6037

NET PAYABLE Rs : 30181 (Rs . THIRTY THOUSAND 0NE HUNDRED EIGHTY ONE ONLY)

Page 1

e +
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(.)fdIlance FacIDIV Bhanda!•a
Unit of Munitions India Ltd.

Govt. of in,ba Enterprise,
}.lin:St!=' O!' llnfe!!c?
Bhandara, Maharashtra – 441 906.

; • r q 9)NK\:1\ I
/'=Z/:: I:U r ++.b;, I.'..-:\

:?'b,:}}:}/
L

:J

b&M=441 906

BWq g /PHONE N,. 07r84-275742-49 F’* : 07184-275242

OFFER OFAPPQINTMENT

email:ofba@ord'gov'in

No.GA / COMP.APP(FAC) /15/ 2025
i\X

iP

\ ;!
,./?

Date: 27.o3.2025

§C:t:'I::':ii)}

-:..;'.§#
Sub: Employment Assistance on a 8unds: Offer of Appointment

at Ordnance Factory Bhandara (OFBA), a Unit of Munitions india Limited.

To,
Saian Husan Barai
Nehru Ward,
Sahuli, Pipri, Bhandara,
Maharashtra-44r9o6a'

With respect your application dated 25.02.2025, management of the Ordnance Factory

ShaHddra (f)FSA) is pieasec} to cHer you an appJi,xIIlen, as an ernployee OT fvlunitions india

Ltd. in the post of Labour (SS) in the scale of pay of Rs. 18,000-60,000 at a starting Basic Pay

of INFI 18,000/- (Rupees Eighteen Thousand only) per month in IDA Scale (AO/WO).

2. Your posting will be at Ordnance Factory Bhandara (OFBA) on the following terms and

conditions:

2.1. You shall be governed by CPF/ EPF rules as applicable to the employees of the Central

Public Sector Enterprises (CPSEs).

2.2. You will be on probation for a period of two years from the date of appointment,

which may be extended or curtailed at the discretion of the Company.

2.3. The probation period will be deemed to have been extended until the Company as

order regarding satisfactory completion of probation.

2.4. After successful completion of probation, your service may be confirmed with such

terms and conditions as may be ordered by the Company.
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Ti
2.5. During your employment in the company, you will be required to undergo training as per

tile requirement of the Company and to perform such duties as may be assigned to you from

time to time by your superior officers.
F

2.6. A Company accommodation may be allotted to you on payment of license fee and
a

applicable allied charges, under the terms and conditions prescribed in respect thereof from

time to time.

2.7. If at a later point of time, it is found that any declaration or information furnished by

you for securing the job is found to be false or if it is found that you have willfully suppressed

any rnaterial inforrnation, you will be liable for removal from sdrvice and such other action as

deemed fit may be initiated by the Competent Authority.

el 2.8. This will be a fresh appointment and you shall not make any claim as' regards

taking into account of your past service for any purpose whatsoever, except to such

extent as may be prescribed under orders of the Company, if already employed, you

should produce a relieving order from the present Employer.

2.9. You will not be entitled for grant of any Travelling Allowance/re-imbursement for the

journey undertaken, joining time pay and joining time for the purpose of joining duty.

3. In addition to basic pay, you will be allowed to draw allowances such as Dearness

Allowance (IDA), other applicable allowances and Superannuation benefits as per the policies

of Munitions India Limited, issued from time to time.
;i

iT

a
t:

$'i
};1

4. You are not eligible for appointment if you have more than one spouse

(wife/husband as the case may be) living and/or you are married to a person having more

than one spouse living. You will have to furnish a declaration in this regard on the date of

joining for duty. If you have violated the aforesaid condition, this offer would be deemed

to be invalid unless the Company is satisfied that there are special grounds for doing so

and exe in?!s you ffen'i opefaiiun of this fU ie,

!

I

i
i

!

i

1

5. At the time of joining you should bring o8 (eight) copies of recent passport size

photographs. You should also produce all the original certificates, pertaining to your age,

educational qualifications, Aadhar Card, Pan Card, Ration Card, Voter Identity Card, etc.,

at the time of reporting for duty.

& i
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6. . In case you have any physical disability you should also produce Certificate in

orIginal iSsued by the Competent Authority.

7. In case you belong to any reserved category you should produce the original Caste

Certificate issued by the Competent Authority. If the claim of belonging to SC/ST/OBC is found to

be false, the service will be terminated forthwith without prejudice to such further action that

may be taken under the relevant laws.

8. You should also intimate the change, if any, of your religion after appointment

immediately to the Appointing/AdmirJstrative Authority concerned.

9. You will have to give an Undertaking at the time of joining that you wili abide by all the

rules and regulations related to seFvice conditions (including disciplinar/ matters) of the

employees of Munitions India Limited as framed and approved by its Board of Directors from time

to time.

'iO. If the terms and conditions of the offer of appointment is unconditionally acceptable

to you, please report for duty at Ordnance Factory Bhandara (OFBA) on any working dpy .on

or before Ql,94:2925 and sub-mit a'copy bf this !ettef duly signed by you- as tokdn of your

unconditional acceptance oftdr'ms and conditions mentioned therein.

11. This offer of appointment will stand automatically cancelled, if you do not report for duty

within the SFLea _date

( D. U
CHIEF GEN ER

ORDNANeE FA'CTORy BHANDARA

The above is unconditionally eccepta.bIc With teRrIS an.d conditions menti9ned therein

to the undersigned.

3ajqvHu'5dhB8ffai

te: L /o41 LotS-
I

Rnfhfttim
CW No. U29190PN2021601203505

.eIB%qqMqM,!vnfiHB!%TFqqFKwf,&?a, Bt, TiNg-- 412006.

R%d. Gf$ce: Munitions India Ltd Headqualters„ 2?d.Floor, Nyati.Ur}kree, NearGunjan Theatre, Nagar Road,

7ervada Puller Maharashtra - 411006, RTqFWI / PhONE No. QZc-67a80400, 020-67080401.
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ORDNAiCE FACTORY BHANDARA

A UNIT OF MUNITIONS iNDIA LIMITED'''
PAY-SLIP FOR THE MONTH MAY-2025/f.

PER NO : 40064
PAN NO : EGOPBle37G
DOA : 61/04/2025
UNR DAYS : aea
LATE : 004 MIN.

NAME : SA 3 AN HUSAN BARAI
NPS NO : 110232562247
DNI : 61/04/2926
PAID DAYS : 026
LT AMT : 006

.DESGN : LABOURER/SS
B'BSI.c PAY :1800g
DOB : 31/68/2000
TOTAL DAYS : 026

SECTION : DBP-BT
BANK AC NO : 43775938977
IFSC CODE : SBIN0602156

b

EARNINGS DEDUCTIONS

BASIC PAY

IDA 48 . 70%

GRATUITY BEN (4 , 81%)
SUP MED BEN(3.ea%)
CAFE . ALLOWANCE ( 26 . Qe%)

NPS( 14 . 06%)

17994
8766
1287

803
4680
3747

37277

GRATUITY BEN

SUP MED BEN(3.60%)
NPS ( 14 . gO%)
PT

1287
803

3747
200

,k

TOTAL PAY

GROSS EARN : 37277 TOTAL DEDUCTION : 6037

NET PAYABLE Rs : 31240 (Rs. THIRTY ONE THOUSAND TL'JO HUNDRED . FORTY ONLY)

)
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aNU ml} $SRT Ordnance Factory Bhandara

+feliT Unit of Munitions India Ltd.
qR WT{ Govt. of India Enterprise,

HRa V{BETT IET BUg Ministry of Defence
lefT dgTcM Bhandara, Maharashtra - 441 906.

VgRT, IWT? – 441 906.

{tUN Tt /PHONE N,. 07184.275742-49 Fa* : 07184'275242

OFFER OF APPOINTMENT

No.GA / COM P.APP(FAC)/l5/2025

+/
Munitions India Limited

fbnua SnaIllt

email: ofba@ord.gov.in

Date: 24.o7.2025

To,

Smt. Mamta Ajaykumar Nagdeve
Plot No. 26, Gajanan Bhumi Layout
Parsodi,Post : Jawaharnagar
Bhandara-44r9o6

Sub: Employment Assistance on Compassionate Grounds: Offer of Appointment

at Ordnance Factory Bhandara (OFBA), a Unit of Munitions India Limited.cO

With respect your application dated 21.04.2025, management of the Ordnance Factory

Bhandara (OFBA) is pleased to offer you an appointment as an employee of Munitions India

Ltd. in the post of Labour (SS) in the scale of pay of Rs. 18,000-60,-oDO at a starting Basic Pay

of INFI 18,000/- (Rupees Eighteen Thousand only) per month iII IDA Scale (AO/WO).

2. Your posting will be at Ordnance Factory Bhandara (OFBA) on the following terms and

conditions:

2.1. You shall be governed by CPF/ EPF rules as applicable to the employees of the Central

Public Sector Enterprises (CPSEs).

I
t

Q
2.2. You will be on probation for a period of two years from the date- of appointrnent,

which may be extended or curtailed at the discretion of the Company.

2.3. The probation period will be deemed to have been extended until- the Company

issues order regarding satisfactory completion of probation.

2.4. After successful completion of probation, your service may be confirmed with such

terms and conditions as may be ordered by the Company.
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2.5. During your employment in the company, you will be required to undergo training as per

the requirement of the Company and to perform such duties as may be assigned to you from

time to time by your superior officers.

2.6. A Company accommodation may be allotted to you on payment of license fee and

applicable allied charges, under the terms and conditions prescribed in respect thereof from

time to time.

I

2.7. If at a later point of time, it is found that any declaration or information furnished by

you for securing the job is found to be false or if it is found that you have willfully suppressed

any material information, you will be liable for removal from service and such other action as

deemed fit may be initiated by the Comp9tent Authority.

0 2.8. This will be a fresh appointment and you shall not make any claim as regards

taking into account of your past service for any purpose whatsoever, except to such

extent as may be prescribed under orders of the Company. If already employed, you

should produce a relieving order from the present Employer.

2.9. You will not be entitled for grant of any Travelling Allowance/re-imbursement for the

journey-undertaken, joining time pay and joining time for the purpose of joining duty.

3. In addition to basic pay, you.will be allowed to draw allowances such as Dearness

Allowance (IDA), other applicable allowances and Superannuation benefits as per the policies

of Munitions India Limited, issued from time to time.

a 4- You are not eligible for appointment if you have more than one spouse

(wife/husband as the case may be) living and/or you are married to a person having more

than one spouse living. You will have to furnish a declaration in this regard on the date of

Jolnlng for dutY' if You have violated the aforesaid condition, this offer would be deemed

to be invalid unless the Company is satisfied that there are special grounds for doing so
and exempts you from operation of this rule.

5' At the time of joining you should bring o8 (eight) copies of recent passport size

photographs' You should also produce all the original certificates, pertaining to your age)

educational qualificationsJ Aadhar Card, Pan Card, Ration Card/ VotJr Identity Card etc
at the time of reporting for duty. ' -’ - '-'’
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6. In case you have any physical disability you should also produce Certificate in

original issued by the Competent Authority.

7. In case you belong to any reserved category you should produce the original Caste

Certificate issued bv the Competent Authority. If the claim of belonging to SC/ST/OBC is found to

be false, the service will be terminated forthwith without prejudice to such further action that

may be taken under the relevant laws.

8. You should also intimate the change, if any, of your religion after appointment

immediately to the Appointing/Administrative Authority concerned.

9. You will have to give an Undertaking at the tirne of joining that you will abide by all the

rules and regulations related to service conditions (including disciplinary matters) of the

emploYees of Munitions India Limited as framed and approved by its Board of Directors from time

to time.

(

a

lo' if the terms and conditions of the offer of appointment is uncongitibnally acceptable

' to You' please report fOF dutY at Ordnance Factory Bhandara (OFBA) on any working day on

or before and submit a copy of this letter duly signed by you as token of your

Ynconditiona1 acceptance of terms and conditions mentioned therein.

:: t h i n = = ss : == i : : T::: t m e n t W i f 1 S t a n d a U t 0 m a U cally can ceH ed IF you yo not rep oR for duty

WP
fD. u. DESHMUKH)

O R D :IICEF :AEgIT:: F : : : : = 1A
8

The above

Smt' Mamta Ajaykumar Nagdeve _/WNb'Z'"_

Date:

LotS

i
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